LOK SABHA DEBATES

LOK SABHA

Thursday, August 21,  1969|Sravana
30, 1891 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

MR. SPEAKER: We shal] now
take up questions. Shri Prem Chand
Verma.

SHRI S. M. BANERJEE: Are we
beginning the Question Hour before
the obituary reference? The ‘Syndi-
cate’ is dead.
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SHRI UMANATH: I shall now
revive Shri D. N. Patodia’s :demand
that the President must take charge
immediately. Why should my hon.
friend not repeat that demand now?
(Interruptions).

MR. SPEAKER: Let not hon. Mem-
bers provoke each other.

SHRI S. M. BANERJEE: Where is
the ring master of the ‘Syndicate’,
Shri S. K. Patil? Only the band-
master Shri Sheo Narain is sitting
here.

SHRI J. M. BISWAS: The ring-
leader of the ‘Syndicate’ must resign
immediately. (Interruptions).
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SHRI SHEO NARAIN: This is not

the way that Members should behave

in this Parliament. Sir, you may
please control the Members.

SHRI JYOTIRMOY BASU:
table has been turned.

The

SHRI J. M. BISWAS: The table has
turned.
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Import Licences for Newsprint

*661. SHRI PREM CHAND VER-
MA: Will the Minister of INFORMA-
TICN AND BROADCASTING AND
COMMUNICATIONS be pleasad to
state:

(a) whether it has come to the
notice of Government that import
licences are issued by the Chief Con-
troller of Imports and exports based
on the recommendations of the Re-
gistrar of Newspapers for India who
is the recommending authority for
the newsprint and machinery accord-
ing to the requirements of the news-
papers;

(b) whether it has also come to
the notice that this Department of
Ministry of Foreign Trade and Sup-
ply takes a long time to issue the in}-
port licences resulting in inconveni-
ence and difficulties;

(c) if so, whether a Licence Cell
will be opened in the Office of the
Regist-ar of Newspapers for India for
expediting the work; and

(d) if so, when a decision is likely
to be taken and if not, the reasons
therefor?
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THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL): (a)
(i) Licences for import of printing
equipment are issued by the Chief
Controller of Imports and Exports on
the recommendations of the Inter-
Departmental Committee on Licens-
ing. The essentiality for printing
equipment required by a newspaper
establishment is examined by the
Registrar of Newspapers for India, on
the basis of information made avail-
able to him.

(ii) Licences for import of news-
print are issued by the Chief Con-
troller of Imports and Exports ¢cn the
basis of the authorizations issued by
the Registrar of Newspapers in ac-
cordance with the Newsprint Alloca-
tion Policy in force,

(b) Import licences for newsprint
are issued by C.CI. & E. generally
within two weeks from the date of
receipt of recommendation of the Re-
gistrar of Newspapers for India. Ap-
plications for printing machinery from
newspaper establishments, howaver,
take longer as issue of such licences
depends on indigenous non-availabi-
lity and foreign exchange allocations.
The applications are considered by an
Inter-Departmental Committee which
also consider applications for printing
machinery from non-newspaper estab-
lishments.

(c) and (d). In view of the posi-
tion stated in reply to part (b), there
is no need for a change in the exist-
ing licensing system.
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SHRI I. K. GUJRAL: I have al-
ready mentioned the details of the
procedure according to which licences
are issued. If any specific compiaints
are brought to our notice that the
system is not working satisfactorily
I shall be glad to look into it.
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SHRI I. K. GUJRAL: My hon.
friend might understand that the
policy of Government, so far as news
print is concerned, is not equal dis-~
tribution but equitable distribution.
If some bigger newspaper has a big-
ger consumption, naturally, we have
to give it more. But I can say with
confidence—I hope imy hon. friend
appreciates it—that the Government's
policy is very much biased in favour
of small and medium newspapers, and
we are trying our best to give ussis-
tance to them to grow.

SHRI ANANTRAO PATIL: This
question of newsprint is very vital
and important as far as small and
medium-sized newspapers are con-
cerned. We have to deal with diffe-
rent Ministries. The recommendation
for licence is made by the Registrar
cf Newspapers and the licences are
issued by the Chief Controller of Im-
ports and Exports. Let me quote just
one instance of my own case. The
import policy was declared in April-
May, and the recommendation of the
Registrar of Newspapers for the
various newspapers was made in May
or June. Still, we have not reccived
our import licences. In view of this,
it is very difficult to carry on the
newspaper publishing business, parti-
cularly in the case of the small news-
papers located in the mofussil areas.

As far as printing machinery is
concerned, we have to go from the
Finance Ministry to the Commerce
Ministry and to the Information and
Broadcasting Ministry For the last
six ntonths, my application has been
going from one Ministry to another.
In view of this, may I know from
the hon. Minister whether he is pre-
pared to think of having some ar-
rangement with the Registrar of
Newspapers to remove all these diffi-
culties ag far as the small and medium
newspapers are concerned?
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SHRI I. K. GUJRAL: I am in
sympathy with what my hon. friend
has said. If his particular paper has
been having some difficulty, I shall
look into it. As I have mentioned
in my reply, the applications for
Printing machinery go to the Chief
Controller of Imports and Exports
who obtaing the views of the Regis-
trar of Newspapers, places them be-
fore the Inter-departmental commit-
tee which finalises the licences. It is
difficult for us to be the final autho-
rity in this pecause the authority for
imports remains with the Ministry of
Foreign Trade and we cannot help
it. But I can assure my hon. friend
that if there is any difficulty in the
way of the newspapers. . . .

SHRI RANGA: He has put a gene-
ra] question and that should be re-
plied to.

SHRI ANANTRAO PATIL: My
complaint is not against the Registrar
of Newspapers. . .

SHRI RANGA: The question was
about simplification of the procedurc
so as to reduce or minimise the delay.

SHRI I. K. GUJRAL: So far as 1
have been able to check up the pro-
cedure, I think it is very simple. But
now that it has been brought to my
notice, I will definitely look into it.

SHRI UMANATH: How long are
Government going to continue the
policy of reliance on import, even
though a part, of cur newsprint re-
quirements, because processes have
been found in our country by which
newsprint can be made from baggase
which is available in plenty here but
a lot of which is going waste today?
Newsprint machinery can also be pro-
duced in HEC, Ranchi, where there is
a lot of idle capacity at present. Have
Government any programme of
achieving  self-sufficiency in both
these respects?

SHRI I. K. GUJRAL: Government
are very keen that indigenous manu-
facture should be stepped up. Fortu-
nately, Nepa has stepped up its capa-



7 Oral Answers

city considerably and we hope in
the course of new year, production
will go up about 70.000 tonnes. At
the moment, they have a production
of about 45,000 tonnes but they are
‘targeting for an expansion of 70,000
tonnes by next year. Some new
plants are also under consideration,
one in Himachal Pradesh and the
other in Kerala. Some other projects
are als being examined. We are very
keen that as soon as possible we
should become self-sufficient in news-
print.
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Demand by Delhi State Bank Emplo-
yees’ Federation for Extension of
Aiyar Award Operation

*662. SHRI MUHAMMAD SHE-
RIFF: Wil] the Minister of LABOUR
AND REHABILITATION be pleased
to state:

(a) whether a deputation of the
Delhi State Bank Employees’ Federa-
tion met him in connection with the
extension of the Aiyar Award opera-
tion for one year; and

(b) the nature of talks he had with
the deputationists and the assurance
given to them?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT  AND REHABILITATION
(SHRI BHAGWAT JHA AZAD): (a)
It was a deputation of the All India
Reserve Bank Employees Association
that met Minister for Labour  and
Rehabilitation on the 4th April, 1969.

(b) They were asked to submit a
memorandum on  specific issues 1e-
quiring solution. They were assured
that the memorandum would be exa-
mined.





